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0) Audit Report (Civil), 1964. 
[Placed in LibraT1/. See 
No. LT-a'llO/MJ. 

(ii) Audit Report (Civil) on 
Revenue Receipts, 1964. 
[Placed in LibrIJTl/. See 
No. LT-a491/64J. 

(b) a copy Of Appropriation Ac
counts (Civil), 1962-63. 
[Placed in Library. See No. 
LT-2492/641. 

(2) a copy each of the following 
papers:-

(i) Audit Report, Posts and 
Telegraphs, 1964, under 
article 151 (1) of the Con
stitution. [Placed in Lib-
TaTl/. See No. LT-2493/64]. 

(ii) Appropriation Accounts, 
Posts and Telegraphs, 
1962-63. [Placed in LibraTl/. 
See No. LT-2494/64]. 

~UAL REPORT OF NATIONAL CoUNCIL 

OF EDUCATIONAL RI:SEARCR AND 

TRAINING AND INTBRNATIONAL Copy
RIGHT (FIRsT AMENDMENT) ORDER 

The Minister of EducatiOD. (ShrI· M. 
C. Cbagla): I beg to Lay on the Table 
a copy each Of the following papers:-

(i) Annual Report of the Natio
nal Council of Educational 
Research and Training for the 
year 1962-63 together with the 
Audited Accounts. [Placed in 
Library. See No. LT-2495/ 
64]. 

(ii) The Intemational Copyright 
(First Amendment) Order, 
1964 published in Notification 
No. S.O. US dated tht' 31st 
January, 1964, under section 
43 of the Copyright Act, 19117. 
[Placed in LibraTl/. See No. 
LT-2488/M1. 

NOTIFICATIONS UNDER ALL INDIA SEII-
VIeD acT 

The MlDI*r 01 State la the MIDIs-
try of Rome Affairs (Shrl RaW): I 
be, to lay on the Table the following 
Rule. under lUb-lection (2) of .ecUon 

3 of the All India Services Act, 1951:-

(i) a cOPy each of the following 
Notifications making certain 
further amendments tl: Sche
dule III to the Indian ad-
ministratiVe Service (Pay) 
Rules, 1954:-

(a) G.S.R. No. 1495 dated the 
21st September, 1963. 

(b) G.S.R. No. 1761 dated the 
16th November, 1963. 

(c) G.S.R. No. 2 dated the 4th 
January, 1964. 

(d) G.8.R. No. 277 dated the 
16th February, 1964. 

(ii) a copy of the All India Ser
vices (Deatb-cu.m-Retlrem.ent 
Benefits) Third Amendment 
Rules, 1963 published in Noti
fication No. G.S.R. 1736 dated 
the 9th November, 1963. 

(iii) a copy of the Indian Admin
istrative Service (Pay) Am-
endment Rules, 1964 publish
ed in Notification No. G.S.R. 
139 dated the 1st February, 
1964. 

(iv) a copy of the All India Servi
ces (Discipline and Appeal) 
Amendment Rules, 1964 pub
lished in Notification No. 
G.s.R. 223 dated the 15th 
February, 1984. 

[Placed in LibrIJ'lI. See No. LT-
2497/641. 

ANNUAL REPoRT OF HINDUSTAN INSEC

TICIDES LIMrrED AND REvIEw BY 

GovERNMENT 

The Minister 01 State ID the MlDI.-
try of Petroleum and ChemJcals (Shrl 
Alagesan): I beg to lay on the Table 
a copy ellch of the following papers:-

(I) Annual Report of the Hindus
tan Insecticides LimitEd, New 
Delhi, for the year 1962-63 
along with the Audited Ac
counts and the commE"nts of 
the Comptroller and Auditor 
General thereon, under IUb-


